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Establishment of Composite Regional Centre

1078. SHRI BHUPENDER YADAV.: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether Government had agreed to establish a Composite Regional Centre
(CRC) in the State of Rajasthan;

(b) if so, whether Government intends to grant administrative and financial
sanction for the CRC; and

(¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) and (b) Yes, Sir. The Government is
setting up a Composite Regional Centre (CRC) at Jaipur, Rajasthan. The CRCs are
funded for their functioning under the Scheme for Implementation of Persons with
Disabilities Act, 1995 (SIPDA) by Government of India.

(¢) In view of (a) and (b) above, does not arise.
Fellowship for Divyangs undergoing M.Phil or Ph.D

1079. SHRI SAMBHAIJI CHHATRAPATI: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether it is a fact that total number of fellowships for Divyangs undergoing
M.Phil or Ph.D is mere 200 in a year and many do not get the fellowship considering
the length and breadth of the country;

(b) whether Government maintains any data on the number of applications
received and those denied the fellowship every vear, if so, the details for the last
three academic sessions; and

(c) whether there is any proposal under consideration of Government to increase
the number of fellowships so that none of the eligible Divyang candidates is denied
fellowship to pursue higher studies?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) The National Fellowship Scheme for
Persons with Disabilities for pursuing M.Phil/Ph.D. was introduced from 2012-13. As
per the scheme the number of fellowships that can be awarded every year is 200.
During the first two years of its launch, the number of eligible applicants were less
than 200. However, the number increased during the subsequent years.



